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Central Administrative Tribunal 
Princloal Bench 

0..A.. No..3274/2002  

New Delhi 	this the 7th day 
of August, 2003 

Hon'ble Shri V.K. Majotra., Member () 

Jitender Kumar 
3/a Shri Mahar 3inh 
P/a D2.. Central Jail.. Tihar.. 
New Delhi.. 	 -Aol icarit 

(None Present) 

Versus 

Govt.. of NOT of Delhi 
Throuoh its Lt.. Governor.. 
Raj Nias Road, New Delhi. 

The Director General of Home Guards.. 
Directorate General of Home Guards. 
and Civil Defence.. Raa Garden.. New Delhi.. 

The Commandant of Home Guards.. 
the Directorate General of Home Guards 
and Civil Defence.. Raa Garden.. New Delhi.. 

Rewjndent5 

(By dvocate Shri Ajesh L.uthra) 

ORDER (Oral) 

There was no aooearance on behalf of the aolicant 

even on the last date of hearin.. i.e., 23.7.2003. 	
II: 

aooears that atolicant is not interested in oursuinq the 

matter.. OA is dismissed in default and for 

nc:n.DroseclJt:tnI 

(V..K.. Maotra) 
Member (' 


